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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH„ NEW DELHI

0„A„N0-1971/2001

Friday, this the 7th day of June, 2002

HON'BLE SHRI S-A.T. RIZVI, MEMBER (A)

S hi r i P i t a m S i n g hi
S/0 Shri Bahal Singh
R /0 502 /6 G o V i n d P u r i
Kal ka.j i
Nevj Del hi-19

(Ei y A d V o c a t e: N o n e)
„ „Applicant

versus

1„ Union of India through Secretary
Deptt,, of Post, Dak Bhawan

P a r ]. i a m e n t Street

New Delhi-1

2., Director of Postal Services (P)
01 d S e c 11 „ , D e 1 h i

3., Sr.Supdt... of Post Offices

Newi Delhi South On.

New Delhi

4 .. I „ T 0 C Sa 1 a r y Circle)
Income Tax Deptt,, (Govt„ Salary Circle;)
M a y u r B a w a n , N e w D e 1 h i

.. «Respondents

C By AdVocate:: SItr i Y S C hau han for 3h r i M „ M _ Su dan)

ORDER (ORAL)

o

None has appea red on be ha 1 f of t he app 1 i can t e.ven

on the second call„ After a perusal of the order sheet,

I  f i n d t hat n ofi e had appea red on hi i s be ha 1 f on t hie

p r"eV i ou s dat.e ( 3 „ .5 2002) e i t Ite r F rorn t h i s , I get an

I m p r e s s i o n t h a t t h e a p p 1 i c a n t i s n o t i n t e r e s t e d i n

pursuing the present OA. The OA is accordingly dismissed

in daf au 11 and f or non--posecut ion „ No co-sts..

(S.A.T. RIZVI)
MEMBER (A)

Mjn i 1 /


